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COMPLIANCE REPORT FILED ON BEHALF OF THE
RESPONDENT -TAMIL NADU POLLUTION CONTROL BOARD.

I, M. Pannirselvam, S/o0 M. Venkatesan, Hindu, aged about 59 years,
having my office at No.76, Mount Salai, Guindy, Chennai-32, do hereby

solemnly affirm and sincerely states as follows:

o] &




1. I am the Joint Chief Environmental Engineer, Tamil Nadu Pollution
Control Board, Chennai-32, and 1 am filing this Report on behalf of the
Respondent Tamil Nadu Pollution Control Board and as such 1 am well
acquainted with the facts of the case as per the records.

2. It is respectfully submitted that, the Hon’ble NGT (SZ) in its orders
dated 31.01.2022 directed inter alia as follows:-

... (iii) The Tamil Nadu Pollution Control Board is directed to monitor
the pfogress of the work undertaken by both the Pallipallayam
Municipality and the Erode City Municipal Corporation in carrying out
the action plan prepared by them to prevent discharge of untreated
sewage into the Cauvery River or any drain which ultimately reaches the
Cauvery River to avoid pollution being caused to the water body and if
there is any lacuna or violation found, then they are directed to take
appropriate action against the local bodies who are responsible for the
same in accordance with law.

(iv) The Tamil Nadu Pollution Control Board is also directed to
implement the directions issued by the Principal Bench of National
Green Tribunal, New Delhi in O.A. No.606 of 2018 in respect of
imposition of environmental compensation against those municipalities
who have not implemented the directions in its letter and spirit and file
the progress report regarding the action taken and the results thereof
before this Tribunal on or before 04.07.2022.

(v) After the legacy waste is disposed of by bio-mining, the Pallipallayam
Municipality as well as the Erode City Municipal Corporation are
directed to conduct a further study regarding the contamination (if any)
caused to the soil and the groundwater in that area, due to dumping of
waste for a long time by the recognized agency as suggested by the Tamil
Nadu Pollution Control Board and the expenses required for conducting
such study and carry out the remediation measures suggested by that
agency also will have to be borne by the Pallipallayam Municipality and
the Erode City Municipal Corporation within their area of jurisdiction

and that will have to be monitored by the Tamil Nadu Pollution Control
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Board and satisfy that remedial process has been completed and the
contamination (if any) caused to the soil has been remedied by the
methods provided by the agency in this regard.

(vi) If there is any contamination caused to the soil, then the Tamil Nadu
Pollution Control Board is also directed to assess environmental
compensation for the damage caused to the environment and take steps
to recover the amount from the respective local bodies, after issuing

proper notice and conducting a hearing in accordance with law”.

3. It is respectfully submitted that in pursuance to the said NGT order
dated 31.01.2022, the Compliance Reports dated 12.7.2022 and 20.12.2022
have been filed by this respondent before the Hon’ble Tribunal and the same
may be taken up as part and parcel along with this report.

4. Tt is respectfully submitted that present status of compliance of the
directions issued by the Hon’ble NGT in its order dt.31.01.2022 is as follows:
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Under the above circumstances, it is humbly prayed that this Hon’ble
National Green Tribunal (Southern Zone) at Chennai may be pleased to pass
such further or other orders as this Hon’ble tribunal may deem fit and proper

in the facts and circumstances of this case and thus render justice.

VERIFICATION

I, M. Pannirselvam, S/o0 M. Venkatesan, working as Joint Chief
Environmental Engineer, Tamil Nadu Pollution Control Board, Chennai-32
do hereby submit that the contents of the above report are true to the best of
my knowledge through records.
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